FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

GENESIS INFRATECH PRIVATE LIMITED

OPERATING IN REAL ESTATE INDUSTRY AT BHIWADI, RAJASTHAN

(Under regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. |Name of the corporate debtor along |Genesis Infratech Private Limited
with PAN/ CIN/ LLP No. CIN: U45200DL2006PTC156211

PAN: AACCG746SE

2. |Address of the registered office Regd Address: Shop No. 20, Plot No. WZ-3,
Shyam Park, Near Metro Pillar No. 736, Uttam
Nagar, Delhi, India — 110059 (No longer in
possession of Company)
Other address (where books of accounts are
maintained as registered with MCA): Units 310-
311, Third Floor, Vipul Agora, M.G. Road,
Gurugram (Gurgaon), Haryana— 122002
(however, currently, books of accounts are
maintained at some other address, details
whereof are available in detailed Expression of
Interest).

3. |URL of website https://genesisinfratech.in/cirp

4. |Details of place where majority of Bhiwadi, Rajasthan
fixed assets are located Further details available in detailed Expression of

Interest.

5. |Installed capacity of main products/ |Not applicable
services

6. |Quantity and value of main products/ | The revenue from operations in FY 2024-25 was
services sold in last financial year Rs. 13.98 crores (majority of it being from

Cinema operations and Mall Rental income).

7. |Number of employees/ workmen Twenty -Three (23)

8. |Further details including last Detailed invitation for Expression of interest and
available financial statements (with eligibility criteria can be obtained by sending
schedules) of two years, lists of email at: cirp.genesisinfratech@gmail.com or
creditors are available at URL: can be downloaded from:

9. |Eligibility for resoiution applicants https-//genesisinfratech.in/cirp
under section 25(2)(h) of the Code
iS available at:

10. | Last date for receipt of expression of |27-10-2026
interest

11.|Date of issue of provisional list of 06-11-2026
prospective resolution applicants

12_]Last date for submission of 11-11-2026
objections to provisional list

13.{Date of issue of final list of 16-11-2026
prospective resolution applicants

14._|Date of issue of information 21-11-2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants.

15. |Last date for submission of 21-12-2026
resolution plans

16. |Process email id to submit EOI cirp.genesisinfratech@gmail.com

17.|Details of the corporate debtor’s The corporate debtor is registered under MSME
registration status as MSME having registration no. UDYAM-DL-11-0025118.

Date: 12.10.2026

Place: New Delhi

Sd/-

Ajay Gupta

Resolution Professional

For Genesis Infratech Pvi. Lid.

IBBI Registration No: IBBI/IPA-001/1P-P00140/2017-18/10304

Regd Address: B-7/45, 1st floor, Safdarjung Enclave Extn., New Delhi-110029
Email: cirp.genesisinfratech@gmail.com; ip.ajaygupta@corpvisory.com

Published in All India editions of Business Standard (English & Hindi), Jaipur edition of Indian
Express (English) and Alwar edition of Mahanagar Times (Hindi) on 12.10.2026
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